In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 04.09.2019 (WEDNESDAY)

COURT 111
10:30 AM

(Technical).
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Baver Suspension Pvt Ltd. Mohit Nandwani Varun

No. 208 of 2019

Vs.
Ashok Kumar Verma & Ors.

KumarSinha -R1
Pardeep Dhingra-
R2 & 3

For Admission (After Notice)

2. Comp. App (AT) AMI Alloyes Aditya A. Pande
(Ins) No. 895 of V/s.
2019 Rappid Valves (India) Pvt. Ltd.
3. Comp. App. (AT) M.N. Pratap Reddy & Anr. D.Abhinav Rao Mahesh Agarwal
No. 129 of 2019 Vs.
Lakshmi Narasimha Mining Co. (P) Ltd
& Ors.
4, Comp. App (AT) M. Nandana Reddy. S. Vivekananda Mahesh Agarwal
No. 148 of 2019 Vs.
Sri. Lakshmi Narasimha Mining Co. Pvt.
Ltd. & Ors.
For Hearing (Part Heard)
5. Comp. App. (AT) The Registrar of Companies, Indrajit Vania Akhil Nene
No. 10 of 2019 Maharashtra, Mumbai
Vs.
Acadia Hotels and Resorts LLP & Ors.
For Hearing
6. Comp. App. (AT) Ad2Pro Global Creative Solutions Pvt Kshitij Piyush Goel
No0.98 of 2019 Ltd.
Vs.
Regional Director, (SER), Ministry of
Corporate Affairs & Ors.
With
7. Comp. App. (AT) Ad2Pro Media Solutions Pvt Ltd. Kshitij Piyush Goel

No0.99 of 2019

Vs.
Regional Director, (SER), Ministry of
Corporate Affairs & Ors.




For Hearing (Part Heard)

12:00 Noon

8. Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 167 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
With
9. Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 168 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
Copy to: -
1. Notice Board By Order
2. Reception -sd/-
3. Record File
4.

Website: www.nclat.nic.in

Registrar



http://www.nclat.nic.in/

